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THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
<SHRI SURENDRA PAL SINGH): (a) 
The need for making such an esti­
mate did not arise as the damage to 
the buildings was repaired by the 
DRVN authorities without any obliga­
tion for payment on our part.

(b) Yes, Sir. An oral protest was 
lodged with the U.S. Charge d’ Affaires 
in New Delhi.

(c) No Sir.
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